INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF A BENCH FOR 14-0CTOBER-2025 (TUESDAY)

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CRO2

IN COURT ROOM 2

Appeal Number

Assmit,
Year

Assesgep Name

Remarks |

ITA
205 1/AHD/ 2024

2013-14

[A] RAJU EABABHAI DESAT

ITA 178/AHD/ 2025

2018-19

(] DHARMESH RAMNIKANT TRIVED]

ITA S50/ AHD/2025

2020-21

[A] RAJESH KUMAR MISHAA

TTA 704/ AHD/ 2025

A

[A] CHARCTAR BHAL RIZE FOUNDATION

ITA 754/ AHD; 2025

2016-18

[A] SAVVY INFRASTRUCTURE PRIVATE LIMITED

ITA 92B/AHDY 2025

2017-18

[A] KALPANABEN VADILAL SHAH

ITa
124 1/4HD 2025

#018-19

[4] RENU JAGDISHWAR 5000

ITa

1269/AHD/ 2025

2018-19

[A] SWETAL VIJAYBHAI SHAH [E-FILIMG)
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

—
CAUSE LIST OF A BENCH FOR 15-0CTOBER-2025 (WED NESDAY)
BEFORE HON'BELE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
IN COURT ROOM 2
CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02
Srl | Appeal Number Aﬁ:':rt' Assessoe Nama Remarks
1 |ITA 704/AHDY2024) 2017-18 | [A] VASUDEY CHOTABHA] PATEL
ITA
2 15??|'-“~H|3_'_.12G'24 2021-22 | [A] SKZ DEVELOPERS LLP
ITa . .
=N IE S78/AND) 2024 2022-13 | [A] SKZ DEVELOPERS LLP |
ITA |
4 {728/AHD/2024 2021-22 |[D] S K Z DEVELDPERS LLP
' ITa
3 | e mHO 2029 | 2022-23 |[D] S K Z DEVELOPERS LLP
& A 2020-p1 | [A] IDEAL SHEET METAL STAMPINGS AND PRESSINGS PRIVATE
1032/AHD/ 2025 LIMITED |
T !
7 LLG0/AHDS 2025 2018-19 | [A] SHRENIK LIMITED
ITA
i 1200/AHD/ 2035 2021-22 | [A] DHARMENDRASINH MANHARSINH CHUDASAMA
ITh, PR i e AR
3 1263/AHD/ 2025 | 2013-14 | [DY] RADHIKA JEWELLERS /E-FILING
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD '

CAUSE LIST OF A BENCH FOR 16-0CTOBER-2025 (THURSDAY)

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CRO2

IN COURT ROOM 2

Appeal Numbaer Af&rrt. Assossoe Name Remarks. |
I.I:IE.E";LSDE}?@::{ 2009-10 | [A] DIPALIBEN M, SHAH ]
11}4:;215;;;313 2010-11 | [A] DIPALIBEN M. SHAH —.
1'355;-%?‘;%3 2011-12 | [A] DIPALIBEN M. SHAH [
]ﬂﬁj‘lﬁéj?ﬂﬂ 2012-13 | [A] DIPALIBEN M, SHAH }
10;'%53,-};0?3 2013-14 [[A] DIPALIBEN M. SHAH
Lua,rflﬁguea 2014-15 |[A] DIPALIBEN M, SHAH | |

LTASIZ/AHD/A023 2015-15 | [A] DIPALIBEN M. SHAH
1419}1?55:};4313 2009-10 [ [A] MANISH BHIKHABHA] SHAH .
i[ﬂ.]fljfg}; gaz | 2010-11 | [A) MANISH BHIKHABHAT SHAH :
111}1?3,%;@33 2011-12 | [A] MANISH BHIKHABHAT SHAH _ |
11251&5&3 2012-13 | [A] MANISH BHIKHABHAL SHAH li
lngﬁgﬁuu 201314 | [A] MANISH BHIKHABHAI SHAH |
11+}£Ec5:£nzg | 2014-15 | [A] MANISH BHIKMABHAT SHAH |

[TA S38/AHD/2023| 2015-16 | [A] MAKISH BHIKHABHA] SHAH | _
1945;,.:].;!5;;.314 2?22-23 [D] GALIRANG ATMARAM PATEL ' i
1u5§;r[:-|t,-gu;5 2017-18 | [A] JITENDRABHAT KACHARASHAL THAKOR |
1145;;:4%;1025 | 2013-14 | [D] AMEE TUSHAR SHAH (E-FILING) |

<7
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| INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF B BENCH FOR 13-OCTOBER-2025 (MONDAY)

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING NUMBER: 25644 614 9864 PASSWORD: CRO1
Assmt, |

5rl | Appeal Number Year Assessce Name Remarks
[T{S5)A ]
107 AHD/2023 2017-18 | [D] M/S. DESAT IMPEX FVT. LTD.
COB/AHD/2023 | 2017-18 |[A] My5. DESAI IMPEX FAT. LTD.
CO 7/AHDS2023 | 2016-17 | [A) M/S. DESAI IMPEX PVT, LTD,
[TA324)AHD/2023] 2011-12 |[A] GAJIBEN MAHOTII THAKOR
[TA
1527/AHD/ 2024 2018-19 | [D] GLIJARAT HIRA BOURSE

ITA SB/AHD/2025 | 2018-19 | [A] SAKET SUSHIL TIBREWAL

ITASS/AHDI2025 | 2015-20 |[A] SAKET SUSHIL TIBREWAL

ITA 238/0HD/2025| 1022-23 | [A] ELECTRONICS & QUALITY DEVELOPMENT CENTRE

ITA 422/AHD/2025 | 2018-19 | [D] JAYSHREE ARVIND SHAH

E [¥=] W["-\J oh wn -9 L P —

ITA BL4/AHDY2025 | 2012-13 |[A] KAMLESHBHAI MANUBHAI PATEL

11 | ITAS20/AHD/2025| 2017-18 | [A] DEVKRLUPA INTERNATIONAL
A

12 1034/ AHD/2025 201718 | [A] MARENDRA KANTILAL PATEL
e i, ja02s | 201819 | [A] NARENDRA KANTILAL PATEL
1 e o o5 | 2020-21 | [A] NARENDRA KANTILAL PATEL
[15] s ;j{; 2025 | 202021 | [A] VANDANABEN RAJBHAL PARIKH
16 :I].Eﬁ,."ﬂr;gﬂﬂiﬁ 2021-22 | [A] SAFAL ENGINEERS AMD REALTIES LLP
17| ysr Hr;‘g janzs | 2018-19 |[A] SAFAL CONSTRUCTIONS (INDIA) PVT, LT,
| i ;;”5 fa0zs | 291920 |[A] SAFAL CONSTRUCTIONS (INDIA) PV, LTD.
% |-y P japzs | 202021 | [A] VIDHYAVIHAR APARTMENTS OWNERS ASSOCIATION
20 1150 .i;r:l}ﬂwﬁ 2018-19 | [A] VIKRAM SUDHIR KHURANA i
5l jis i Ji035 | 2015-16 | [A] ANANG KUNIVIHARTBHAT Sa
2| e} anzs | 201819 | [A] KRUNAL SANGHVI

—f |
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD
,
CAUSE LIST OF B BENCH FOR 14-0CTOBER-2025 (TUESDAY)
BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
IN COURT ROOM 1
CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CRO1
Srl | Appeal Numbear "'ﬁ:rt' Assessee Name Remarks
A [A] RECKITT BENCKISER HEALTHCARE TNDIA PVT, LTD, {
1 2011-12 |FORMERLY KNOWN AS RECKITT BENCKISER HEALTHCARE INOTA
11B4/AHD/ 2018
LTD.,} {RCM}
2 |ITAZ94/AHDY2021| 2011-12 |[D] PRAMOD RAMAVATAR PODDAR
ITA
3| 133/aHDj2024 | 2020-21 [[D] MUKESH MOHANLAL VAGHELA
ITA
ITA 1
5 1244/ 8HDY 2024 2013-2014 | [A] MUKESH MOHANLAL VAGHELA
ITA
| ITA
1386/ AHD/ 2024 2015-2016 | [A] MUKESH MOHANLAL VAGHELA
ITA
Bl 12s7/aHDyz024 | 2016-2017 | [A] MUKESH MOHANLAL VAGHELA
ITA
ITA
10 1248/ AHD/ 2024 2018-2019 | [A] MUKESH MOHANLAL VAGHELA
A
ITa : a
- ITA
3| a13/an0ja02 | 2021-22 | [D] RATNAIYOT STEEL AND PIPES PRIVATE LIMITED
ITA
14 1414/ AHD 2024 | 2OR1-2022 | [A] RATNAJYOT STEEL AND PIPES PRIVATE LIMITED
A
15 1460/ AKD/2024 2016-17 | [A] NALINKANT K, TEWAR[HUF) o
16 [ITA 336/AHD{2025|  NA [A] KEMAL GHYAN SEVA NIKETAN TRUST
17 |ITA 258/0HD/ 2025 M [A] SHOW HUMANITY TRUST
18 [ITA 259/AHD/2025]  MA [A] SHOW HUMANITY TRUST
ITA
K‘ﬁ.‘f.;;t:'ﬁ] St
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INCOME TAX APPEL UNAL, AH
|
CAUSELISTOFB BENCH FOR 15-0CTOBER-2025 (WEDNESDAY)
BEFORE HON'ELE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
IN COURT ROOM 1
CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CRD1
5rl | Appeal Numbear A:.:T:' Assessee Name Remarks
I [ITAGB2IAHDY2024) M013-14 [A] CRYSTAL CERAMICS INDUSTRIES LIMITED
2 |ITABSHAHD I024] 2015-16 [D] CRYSTAL CERAMIC INDUSTRIES LIMITED
3 |TTABED/ARDY 2024 2016-17 [D] CRYSTAL CERAMIC INDUSTRIES LIMITED
ITA
4 1807/AHD/2024 2017-18 | [D] NILESH TOOI
ITA
5| 1808 AHDy2024 | 201819 [[D] NILESH TODI
ITA
7] | 805/AHD 2024 2018-1% | [D] NILESH TODI )
v | [A] BHARGESH NITIN PATEL L/H OF LATE NITINKUMAR
7 |ITA273/AHD/2025] 2012-13 LALLLIBHAT PATEL
8 (TTAGDZ/AHD/2025| 2008-09 |[A] GUIARAT CRICKET ASSOCIATION ]
9 [ITABGZ/AHD/2025| 201B-1% |[D] VADDDARA MUNICIPAL CORFORATION
10 [ITA $50/AHD/2025]) 2018-19 | [A] VISHWA INFRASTRUCTURE
ITA
i1 1008 /AHDI 2025 2018-19 | [A] NITABAHEN DINESHEHAT BHARWAD
Ima o :
12 1061/AHD/2025 20E5-16 | [A] RAVINDRABHAT SHANKARBHAT PATEL
- ITA %
13 IGB_gAHDEﬂEE Z017-18 [ [A] TRILOKMNATH VATSALYS VATIEA
14 ITA MA [A] SHRI JAIN SWETAMBER TERAPANTHI SABHA TRUST UTTAR
1107/AHD}2025 AHMEDABAD
ITA :
15 1273/ 8HO 2025 2022-23 | [A] HARDIK MAHESHCHANDRA PATEL
- Fﬂ-‘r-ﬁ q—ﬁ'r;:;__
SSRGS AN Registgar
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF B BENCH FOR 16-0CTOBER-2025 (THURSDAY)

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CRO1

IN COURT ROOM 1

Srl| Appeal Number H’::':rt' Assessee Name Remarks
U s A]-I-FII:":*."EEIIE 2011-12 | [B] HI-TECH OUTSOURCING SERVICES
2 | OO 1S/AHD/2019 | 2011-12 |[A] HITECH OUTSOURCING SERVICES
3| e .ﬁuzﬂz 4 | 2010-11 |[A] 3ALPHA OUTSOURCING SERVICES

i afr:fg};mg 2013-14 | [A] M/S. PUSHKAR CORPORATION
5 sy fﬁﬁ]ﬁm 2013-14 |[D] M/S. PUSHKAR CORPORATION
5| su5 fﬂgﬂ o1g | 2013-14 | [A] YOGENDRA AMBALAL SARKAR
7 |TTA14/AHD/Z020 | 2013-14 | [D] SHRI YOGENDRA AMBALAL SARKAR
Al [P A’E 023 | 201516 | [A]SHALBY LT,

9 |ITA 473/AHD/2025| 2011-12 |[A] MIKAL BHUPENDRABHAT PATEL

10 [ITA 474/AHD/2025| 2012-13 | [A] MIKAL BHUPENDRABHAL PATEL
] u;;ﬁ;mza 2020-21 | [A] TORRENT POWER GRID LIMITED
12 llE-E-MHHE.I'EI}ES 2017-18 | [A] SWEETYBEN ANKITKUMAR SHAH
L B ;L‘"E; 2025 | 201718 |[D] PANCHAM DEVELOPERS
14 | e a2 | 201112 | [D] EPIGRAL LIMITED
15| quHH'Eums 2017-18 | [A] BENZ FURNITURE PRIVATE LIMITED
] - ;ﬂﬁxmzﬁ 2017-18 |[D] BENZ FURNITLIRE PRIVATE LIMITED
17 | saear ek 2035 | 201718 | [A] M/S. 9TH STREET ARCHITECTS




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF C BENCH FOR 13-OCTOBER-2025 (MONDAY)

BEFORE HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 3

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CRD3

Appeal Number | ":SH"':' Assesses Name Bk
ITAGG/AHD/2024 | 2012-13 | [A] KANGIBHAT NAGATIBHAT MAKWANA
1-1:53;9.[:';:2014 2017-18 | [A] NIRMABEM SURESHKUMAR PATEL
[TA 183/AHD/2025| 2016-17 | (D] NITINBHAT KANUBHAT PATEL (E-FILING)
mm;ﬂﬁrznzs 2016-19 | [A] DINMAHMAD HAJIBHAT MOMIN
l?ﬂlfﬂﬁfzm 2013-14 | [A] YAKIN JAYANTILAL SHAH
umﬂiﬁm 2014-15 | [A] YAKIN JAYANTILAL SHAH
1984 ,Li‘m 5 | 201516 | [A] YAKIN JAYANTILAL SHAH 0
Izgsfﬂgﬂﬂl'j 2016-17 [ [A] YAKIM FAYANTILAL SHAH
IIEEMT;JB,FEMS 2017-18 | [A] YAKIM JAYANTILAL SHAH
137 fﬁﬁmzs 2010-11 | [D] SIDDHANT COMMERCIALS PRIVATE LIMITED

L
T,
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF C BENCH FOR 14-OCTOBER-2025 (TUESDAY)

BEFORE HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NUMEER: 2642 944 0502 PASSWORD: CRO3

IN COURT ROOM 3

5rl | Appeal Mumber A;:r:rt. . Assessea Name Remarks
1 |TTAS31/AHD/2025| 2013-14 | [A] ANILKUMAR VISHRAM SINGH
2 |ITABIS/AHD/2025| NA | [A] NIRAVADYA FOUNDATICN
3 | 1a05/atipjaozs | 2020-21 | A THE MEHSANA URBAN COOP BANK LTD.
4 | g ﬁm jsops | NA | [A] MENABA CHARITABLE TRUST
5 | 1 o 2025 | 201314 | [A] KRUNAL ASHOKKUMAR JETHVA
6 | e ﬂt‘wm 2014-15 | [A] NIRMAN
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF C BENCH FOR 15-0CTOBER-2025 (WEDNESDAY)

BEFORE HON'BLE SUCHITRA RAGHUNATH KAMELE, JUDICTAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROCHM 3

CISCO WEBEX MEETIMNG NUMBER: 2642 044 0502 PASSWORD: CROZ

Sl Appes Mumber Assmt. Year Agspasen Nama Remarks
i TTh 2088/ AHD 134 MA [A] ROTARY CLUB RATEOT PRIME {1245)

2 T 2083/ AHDY 20 M, [A] ROTARY CLUD RAJOT PAIHE (A0G)

3 C1A, 1 HFAH A0S e [A] SHAL ERANNAGAR DASHASHRIEALL KAMNTHERAN DS [WALSHA) WANIK GMATT (1248)
1 IT4 1357AHD 2035 1.} [#4] SHRT BHANNAGAR DASHASHRIMALT KANTHIRANTH [VATSHAAY] VANIK GHATI {1200]
5 IMa 1500AHD 2mS L] [A] RAMERLEHNA EDUCATION ASD CHERITABLE THUST DEVL (L248)

i ITh ASLIAHD RS A [4] FUAMKRAFEHNA EDLACATICN AND CHERITABLE TRUST DEVL [1243)

7 RLI L e P BT ALY N [4] PEQPLE SERVICE CHARITABLE TRLIST | L 248|

b s qid\anDyanes A, [A] SHEL SHETRAPALDADS, AADTHAKKAR PARTVAR LEVSTHAY TRUST (1248

4 % A4 1) AMDY2025 Pl (L] SHREE KARADITYS, RAIPUT Sape] BAGHL (1253

13 ITA, QB0 AMDY 2025 HA, [A] PABARL DHARAMGLIRL GAOF |1 248)

it [TA AREAHDY 2075 Mk [4] SHRI CHANDRAPRABHL SWAML JAIN CEHRAGAS (1 2al1)

12 A S2EiaHI 2004 ik, [4] DASHA MODEH SAMN HAHA MANDAL | 1758)

13 Tl S23AH2025 A [A] SHAD KSHEMANKART BATAIL MORKHLA TRUST (1208

14 T FOAAHII0S L1 [A} CHAROTAR BHAL REFE FOUNDATION (1208

15 ITA 1006 AHDV 025 MA [A] BAN SAHYOES VIKAS TRUST (1248

15 T4 1093 AHDY 025 [T} ] MI¥AN BHER JNHEN MASII0 [1388)

i7 [Ta 1278 M Dy 30 ot Applicabie | [A] SHREEE DASHA PORWAD GHYATT SAMAST PANCH GAM MAHAMANDAL TRLEST (125E8)
i T4 130 AHDI 2075 A [A] BAVIS] BHAVSAR SAMAT RATPUR AMDAWAD TALET (124B]

¥ ITh L3BLFAHD 2015 I [4) W B SRMAT FEDERATION | 12245

Rl T4 1 38yAND 2025 A [A] JAHALDERAM CHARITABLE TRUST |1288)

i | TR 1438 ARDY 025 L1 ] BALASHREE TRUST (1 24B)

F¥) TTA 15ERAKDY202E A, TA} SHRI HEWAD MAHESWART SAMAS TOWER (BADODA] {1 245)

23 1T 1584/ AHD 2005 HA [A] BAMALAM FCRINDATION [ 124E)

74| TTA IGO0AMDY 20 A [A] SAMKALIT GRAM VIKASH TRUST {1228}

L T8 1G0T AHD 2095 203525 [A] KRIPALL MUNI MANDEL TRLIST [ 12484

1] ITa LG0AHDY 2025 2025-75 [A] SHRI KRIFALL SaMaDHE MANDLR TRUST {1245)

17 1T 1610fAHD 2035 L] [] ARMHEVIRSWAM] JAIN DERASER TRLST (1228}

28 T4 1617/AHDY 2025 A [&] SHET DASHA KHADAYATA WANIE PAMCH SAVLT (1288}

20 ITA 18330 aHn 200 s A, (AT YOG SHR] MUHUNPURTT MAHARAD SEVA TRLIST | 1243)

] TTA 1533 AHDV202E P, (A} H0E] SHRT MUKLINAURLIE MAMARAS SEVA TRUST [505)

11 ITA 1SR ARDV2025 A [4] WIR SAVAREAR SHISHAN & SEVA SANSTHA {124B)

v ITA 16 BTMHIN2 O3S ) [A] WE CARE FOURDATION (1268)

Ex ) [TA LERIAHDY 2055 1 [4] SHREE SCRITRA KHARASUWE SHREE KHOCIVAR HATAIL AXAND TYOTT TRUST (1284]
34 1T L ¥ 3 AHDY 2035 K& [5] THE REqaN] EDUCATION THLIST [ 124E)

3 | malrayaHneens | O | fa] SHAE MORSANLAL SAVAICHAND SURANI UNWALA DASHA SARIMALL JAIN TRLIST (1248]
1 TTh LFEAAD D03 A [#] SHAT VISHA DEHVWAL JAIN EELAVANT Han0AL (1245

ety
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CAUSE LIST OF C BENCH FOR 15-O0CTOBER-2025 (WEDNESDAY)

BEFORE HON'BLE SUCHITRA RAGHUNATH KAMELE, JUDICTAL MEMBER
AND HOMN'BLE MAKARAND VASANT MAHADEDKAR, ACCOUNTANT MEMBER

IN COURT ROOM 3

CISCO WEBEX MEETING NUMBER: 2642 044 0502 PASSWORD: CRO3
&ri Eppeal Rlurmber BzEmi. Tear Assessee Hame Remarics
kv I8 345rARD 205 .'-“I:Il;-.j-il [A] VASEAMEHAT RABAR] LEGAL HEIR OF LATE DHULAHAL & RAEART (E-FILIG)
18 Tia S35/ ARDY035 2005-15% [#] SHREE BHUNARARAM TRADINVEST PRIVATE LIMITED
kL ITA S3E\AHD RS AN E=1E [#] SHAEE BHLMSEARAM TRADINEST FRIVATE LIMITED
40 TA S330ANDN 2023 201517 {A] SHREEE BHUNAKARAM TRADINVEST PRIVATE LIMITED
41 ITA, DEIFAHDINZS 201518 [B] SHREE BrilhVMAKARAM TRADINVEST FWT. LTO. (E-FILITG)
LT A 121 fAkD) 205 F0L5-16 [A] URVASHIBEN SUMILEHAT AHIN
43 [TA 1 BaE ARy 2005 201415 [#] SHEHA PEWHN AGARVAL
1 TTa 13650 AHD RS 2016-k7 [#] ShHA PRYWIAN AGHRYWAL
45 ITh 1514/8410y 2035 201516 [A] MANIMARPRASAD LALCHAND GURTA

ASSISTANT REGISTRAR
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IN

ET ELLA NAL, AHMED.

CAUSE LIST OF C BENCH FOR 16-OCTOBER-2025 (THURSDAY)

BEFORE HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CRO3

IN COURT ROOM 3

5rl | Appeal Mumber

Azsmt,
Year

Assogpoe Namo

Remarks

1 [ITA 1093 AHDY 2024

2018-19

[A] DIXITKUMAR KANTIBHAI PATEL (E-FILING)

2 |ITA 1175/AHD 2024

2014-15

[A] UMED AMARCHAND FIFADRA (E-FILING)

3 | ITA 481 AHDS 2025

P

[2] RABART DHARAMGURU GADI

4 [TTA S12/AHDf2025

MA

[A] DASHA MODH SATAN MAHA MANDAL

5 | ITA 980/AHD/2025

2017-18

[4] DIY FURNITURES PRIVATE LIMITED

6 | ITA S81/aHDY 2025

2017-1B

[A] DIY FURNITURES PRIVATE LIMITED

7 |TTA 1065/AHD/2025

2020-21

[A] MEDIP HEALTHTECH PRIVATE LIMITED

d (ITA 1075/AHD 2025

M.A.

[A] SHREE AYYAPPA SEVA SAMITI TRUST

e |_:"I'-"| T100/AHDY 2025

2017-18

[D] IYOTIRMAY JEWELS PRIVATE LIMITED

;;imra%fzw

HSﬁ[ETAHT HI: GI5TH




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF D BENCH FOR 13-OCTOBER-2025 (MONDAY)
BEFORE HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NUMBER: 2642 907 3560 PASSWORD: CR04

IN COURT ROOM 4

S| Appeal Number

Assmt.
Year

Aszsesgoe Name

Remarks

1

ITA
1115/AHD/2024

2018-19

[A] RELIANCE PROIECTS AND PROPERTY MANAGEMENT SERVICES
LIMITED

ITA,
1116 AHDY 2024

2015-20

[A] RELIANCE PROJECTS AND PROPERTY MAMAGEMENT SERVICES
LIMITED

ITA 670/AHDf 2024

2016-17

[A] RAMANEHAT JETHABHAL JADAV

ITh 3L0/AHD/2025 |

2018-19

[A] SANJAYIL SUMNIT THAKOR

ITA 383/AHD 2025

2022-23

[A] JOSHI TECHNOLOGIES INTERMATIONAL INC

ITA 405/AHDY 2025

2017-18

[A] BADAL VIAYKUMAR JAIN

ITA 523/AHDf2025

2014-15

[A] MEHBOOB JABIR PATEL

@ =) | | m | s |

ITA M5 AHD 2025

2014-15

[A] AVANI DIPAKBHAL SHAH

ITA 76/AHD{ 2025

10

2016-17

[A] AVANT DIPAKBHAL SHAH

[TA 707/AHD/2025

11

2017-18

[A] AVANI DIPAKBHAL SHAH

TTA
1063/AHD/ 2025

2021-22

[A] NIMBUS COMMERCIAL PYT, LTD,

12

TTA
1219/ AHD/2025

2020-21

[A] SASARMATI GAS LIMITED

ﬁﬂtﬁﬂr mﬂ}ﬂ_ﬂfﬂm
mﬂnhm EDABAD
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF D BENCH FOR 14-OCTOBER-2025 (TUESDAY)

BEFORE HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
AND HON'BELE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

IN COURT ROOM 4

CISCO WEBEX MEETING NUMBER: 2642 907 3560 PASSWORD: CR04

Srl | Appeal Number 'nf:z'::' Assescon Namae Remarks
T [A] EMERSON PROCESS MAMNAGEMENT {INDIA) PRIVATE LIMITED
1 1022/AHD/2016 2011-12 |(SUCCESSOR-IN-INTEREST FOR ERSTWHILE PENTAIR VALVES &
' CONTROLS INDIA PVT. LTD.) (SGM) n
Ta [A] EMERSON PROCESS MANAGEMENT {INDIA) PRIVATE LIMITED
2 2359/ AHD/2017 2013-14  |(SUCCESSOR-IN-INTEREST FOR ERSTWHILE PENTAIR VALVES &
CONTROLS INDIA PVT. LTD.) (SGM)
[A] EMERSON PROCESS MANAGEMENT (INDIA} PRIVATE LIMITED
3 |ITA 139/AHDF2019| 2014-15 |{SUCCESSOR-IN-INTEREST FOR ERSTWHILE PENTAIR VALVES &
| CONTROLS INDIA PVT. LTD.) (SGM)
[A] EMERSON PROCESS MANAGEMENT(INDIA) PAT, LTD
4 [ ITA7D/AHDf2020 | 2015-16 |(SUCCESSOR IN INTEREST FORPENTAIR VALVES & CONTROLS
INCIA PVT. LTD. (SGM)
[A] EMERSON PROCESS MANAGMENT (INDIA) PVT, LTD.
5 | ITA 164/AHD/2021| 2016-17 |{SUCCESSOR IN INTEREST FOR PENTAIR VALVES & CONTROLS
INDIA PV, LTD.)
ITA
& 2604/AHD/2012 2008-09 | [D] TYCO VALVES & CONTROLS (INDIA) PAT. LTD.
= ITA
7 2615/AHD/2012 2008-09 | [A] ™VCO VALVES & CONTROLS (TNDIA) PVT. LTD.
IT(S5)A :
B 36/AHD/ 2023 2017-2018 | [D] MAHESHEKUMAR RAJANIKANT MANDALIA
ITA
9 2166/4HD/ 2024 2021-22 | [A] GUIARAT FLUOROCHEMICALS LIMITED
10 | ITA 375/AHDf2025| 2014-15 | [A] SAROIBEM NATVAREHAT PATEL
11 |ITA 3B0/AHD/2025| 2017-18 | [A] JAYMINBHAI VINODKUMAR SURANT
12 |ITA 3B6/AHD/2025( 2016-17 [A] SURESHKUMAR KASTURRAM PUROHIT
13 |ITA 412/AHD/2025| 2017-18 | [D] RAJKOT URBAN DEVELOPMENT AUTHORITY
14 | ITA 413/AHD/2025| 2018-19 | [D] RAJKOT URBAN DEVELOPMENT AUTHORITY
15 |ITA $14/AHDY2025| 2020-21 [D] RAJKOT URBAN DEVELOPMENT AUTHORITY
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF D BENCH FOR 15-OCTOBER-2025 (WEDNESDAY)

BEFORE HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

IN COURT ROOM 4

CISCO WEBEX MEETING NUMBER: 2642 907 3560 PASSWORD: CRO4

Appaal Number  |[Assmt. Year Assegsee Name Remarks

=4

ITA0I0{AHDY2017 | 2012-13 | [A] SHAI HASMUKH PRABHULAL MEMTA (RCH)

TTA 1499/AHDY 2024 | 2087-13 | [A] HASMUEHLAL PRABHULAL MEHTA

ITASDL/AHDR2024 | 2020-21 | [A] GUIARAT STATE ELECTRICITY CORPORATION LIMITED

ITA BOZ/AHDN2024 | 2021-22 | [A] NETAFIM IRRIGATION INDIA PRIVATE LIMITED |

W B | Rel |

ITAI79/AHD/2025 | 2015-16 | [D] MANDAN DENIM LIMITED

ITA 1B0/RHDY2025 d016-17 | [D] MANGAN DEMIM LIMITED:

CO 77/ 8020325 2016-17 | [A] MAMDAN DENIM LIMITED

ITA SI3/AHDY2025 | 2017-18 | [D] NANDAN DENIM LIMITED

OO 78fAHD/ 1035 2017-18 | [A] MANTHAM DENIM LIMITED

[TASI4/AHD/2005 | 2018-19 | [D] MANDAN DENIM LIMITED

L0 T/ AHDY 2025 2018-19 | [A] MANDAK DEMIM LIMITED

[A] HETA RAWAL LEGAL HEIR OF LATE SHAI SHAILESH INDUPRASAD

TTA 31AHDVZ025 | 20131« RAWAL

ITA J9/AHDI2025 | 2022-23 | [D] ADITYA HARSHVADAN MANGALDAS

ITA 1001AMID/2025 | 2013-13 | [A] SAGAR SAMRAT CAPLEASE PRIVATE LIMITED

ITA 10L3/AHDY2025 | 2014-15 | [A] SAGAR SAMRAT CAPLEASE PRIVATE LIMITED

ITA 101 2/AHDV2025 | 2014-15 | [A] SAGAR SAMRAT CAPLEASE PRIVATE LIMITED

A 1323/AHDV2025 | 2014-15 | [A] SAGAR SAMRAT CAPLEASE PRIVATE LIMITED

ITA W070/AHO2025 | 2017-18 | [A] ASHORKUMAR VISHINDAS DHINGWANT

ITA LOPE/AHD/R025 | 2017-18 | (D] KEWALRAM TEXTILES PVT, LTD

MALIZYfAHDJ2085 | 2010-12 | [A] AXIS BANK LIMITED

ITA 1122/AHDfI025 | 2012-13 | [A] AXIS BANK LIMITED

ITA 1123/AHDY2075 | 2013-14 | [A] AXTS BANK LIMITED

TTA 1124/AHDJ2025 | 201415 | [A] AXIS BANK LIMITED

ITA 1125/AHD20325 |  2015-16 | [A] A¥IS BANK LIMITED

TETE oty
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF D BENCH FOR 16-OCTOBER-2025 (THURSDAY)

BEFORE HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

IN COURT ROOM 4

CISCO WEBEX MEETING NUMBER: 2642 907 3560 PASSWORD: CR04
Assmit.

' 8rl | Appeal Number Y Assessee Name Remarks
1 |ITAS71/AHD/2024| 2012-13 | [A] ABEER TEXTILE PRIVATE LIMITED
ITA
2 D186/AHD 2024 2014-15 | [A] ATLANTA ELECTRICALS PRIVATE LIMITED

3 [ITA314/AHDS2025) 2016-17 | [A] RAIVI ENTERPRISE PRIVATE LIMITED

4 |ITA 339/AHDI2025| 2012-13 | [A] ABHISHEK DWARKADAS PATEL

5 |ITA399/AHD/ 2025 2015-16 | [A] RAIVI SHAH

6 |ITA BG5/AHD/2025| 2012-13 |[A] SAMTA S. JAIN

7 |ITA S27/AHD/2025] 2019-20 |[A] RURAL DEVELOPMENT FOUNDATION

ITA
8 1189/aHD2025 | 201415 | [A] HIMANSHU ENGINEERING WORKS
ITA 3
9 | y37/ampp025 | 201819 | [D] HEMANTKUMAR RAJENDRAKUMAR SHAH
10 | €O T5/AHD/2025 | 2018-19 | [A] HEMANTKUMAR RAJENDRAKUMAR SHAH
ITA
11| japyarnpozs | 201819 | [A] SHREE YOGESHWAR CO. OP, CREDIT SOC. LTD.

ASSIS1aMT REGISTRAR
S AEsistan etran ™
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF SMC BENCH FOR 13-OCTOBER-2025 (MONDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02

IN COURT ROOM 2

Srl | Appeal Number A::‘:‘rt' Assessee Name Remarks
Ak J;‘“["mm 2017-18 | [A] NITESHKUMAR GANDABHAT PATEL

2 | sy Ar;‘; 2025 | 2017-18 | [A] LATABEN MAHENDRAKUMAR AGRANAL
3| ol o025 | 201920 | [A] PIYUSHKUMAR NATVARLAL PATEL
I ﬂ'ﬁ 2025 |2019-2020 | [A] SABBIREHAI ABDEALL GANGARDIWALA
1| P i 025 | 2021-22 | [A] ARUN GOPILAL SAMNANI

6 | 15551 i 2025 | 201213 | [A] RAMANBHAL HARMANBHAT PATEL

£ 155}';;% /2025 2017-18 | [A] BHURABHAI BHAGVANBHAI JOSHI

& | o J 2025 | 2017-18 | [A] BRUESHBHAL SHRIKISHAN DADHICH
- E’{; 12025 | 201718 | [A] KALPTARU COTTON COMPANY

10 lﬁwﬂé /2025 | 2011-12 | [A] NIDHIBEN MRUGESHKUMAR SHAH




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF SMC BENCH FOR 14-OCTOBER-2025 (TUESDAY)

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NUMEBER: 2641 249 7680 PASSWORD: CRO2

IN COURT ROOM 2

Assmt.

|

5rl | Appeal Mumber Year Assessoe Name Remarks
£ | Jm,'zms 2018-19 | [A] MANDIBHAT CHHAGANBHAL MANGUKIYA
-J ﬂ[‘r 12025 | 201718 | (A] HEMRAI PRABHUDAS CHANDEL
] ;J!.Tﬁ ogs | 201415 | [A] SURYAPRABHA EDUCATION AND CHARITABLE TRUST
4| s Mr;‘:"] fog2s | 201516 | [A] SURYAPRABIA EDUCATION AND CHARTTABLE TRUST
[ fﬂé azs | 2013-14 | [A] SANDEEPKUMAR KISHORBHAL BARDT
$ | EE 12025 | 201819 | [A] MANJULABEN RAMESHBHAI PATEL
A= ﬁﬁsznﬁ 2019-20 | [A) CHETAN DASHRATHLAL SUKHADIA

Af=TstantiRegistrar|anm
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF SMC BENCH FOR 15-OCTOBER-2025 (WEDNESDAY)

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER

AND HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02

5l

Appeal Number

Assmit.
Year

Assesses Name

Remarks

ma
1207/AHD{2024

2012-13

[A] KANUBHAT RAMDAS PATEL(PROP, OF GUJARAT AGRO BASE

COMPANY)

ITA
1208/ARD 2024

2017-18

[A] KIRANKUMAR AMRUTLAL SHAH

TTA BB/AHD/2025

4013-14

[A] ASHVIN PARSOTTAMBHAI SARDHARA

ITA 206/AHDY 2025

2014-15

[A] MANC] KLMAR (E-FILING)

TTA 601/AHD 2025

2013-14

[A] ADORN WIRELIMKS PRIVATE LIMITED

ITA GD2/AHD/ 2025

2019-20

(A] ADORMN WIRELINKS PRIVATE LIMITED

ITA 618/AHDY 2025

4012-13

[A] ALPESH KHODABHAT PATEL

ITA T33/0HDY 2025

2012-13

[A] VANRAISING [, VAGHELA

ﬁl.-—""
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF SMC BENCH FOR 16-OCTOBER-2025 (THURSDAY)

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CRO2

Srl | Appeal Number A.:::::. Assessee Name Remarks

| o i 2025 | 201819 | [A] KUMAR ENGINEERING WORKS
2 | 155 ﬂém gps | 2018-19 | [A] BHAVNATH EDUCATION TRUST

| T AIIE: /2005 | 017-18 | [A] NEETINKUMAR CHIMANLAL PATEL

| e ol 2025 | 2017-18 | [A] KATRINA SATISHKUMAR KIRPALAN!

=l lﬁwfﬂtmﬁ 2017-18 | [A] AHMEDALT KUIRBANHUSAIN PIFLODWALA & €O,

B |- et ﬂé 025 | 202223 | [A] BHAVIN MADUKARBAT SHAH

7 15?3#-?532925 2017-18 | [A] REKHA GOPAKUMAR NAITR

8 15?5;.3.1%;:&:5 2015-16 | [A] LIMBASE SEVA SAHAKARI MANDLI LIMITED

9 | ﬂ‘; o025 | 2019-20 | [A] DIWAN KARTMSHA MITHUSA

1] S a!..;::i':il
INCOME Tax A40-OcTedZS

ST/ AHMEDABAD
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CAUSE LIST OF PART HEARD MATTERS,
FOR 15-OCTOBER-2025 (WEDNESDAY)

BEFORE SHRI SANJAY GARG, JUDICIAL MEMBER
AND SHRI NARENDRA PRASAD SINHA, ACCOUNTANT MEM BER

PART HEARD MATTERS
Srl]  Appeal Numbar | Assmt, Year|Assesson Banch |Remarks
L |rrissia] 48 | AHD |2025] 2020-21  |[A] DHIRAD SHIVRUMAR GOGIA g
2 |IT{ESM | 4% | AHD | 2025 2088-15 [A] SHIVEUMAR LACHMANING GOGTA, 2!
3 |Imissp] 50 | aHD [ 2025 2019-20 |[A] SHIVKUMAR LACHMANDAS GOGIA B
4 |miss)a| 54 | aWD | 2025 | 2000-21 [[A] AMITKUMAR SHIVKUMAR GOGLA B
5 [IT(S5)8 ] 56 | AHD | 2025 201%-20 [C0 DHIRAT SHIVEUMAR GINGIA B |
b |ITissia| 57 |AHD [2025| 2020-21 (D) DHIRAI SHIVKUMAR GOGIA B
7 |IT{SS)A| SB[ AHD 2025 2018-1% (D] SHIVKUMAR LACHMANDAS GOGIA B
& [mess)a| 66 | AHD | 2025 [ 2019-20 [[D] SHIVKUMAR LACHMANDAS SOGIA B

WETTF AR
ASSISTANT REGISTRAR
MTTHT AT 2T
INCOME TAX APPELLATE TR!ZUNAL
HETEIETS / AHMEDADAD

INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF PART HEARD MATTERS,
FOR 15-OCTOBER-2025 (WEDNESDAY)

BEFORE SHRI SANJAY GARG, JUDICIAL MEMBER
AND SHRI NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

PART HEARD MATTERS i

S Appeal Mumber Assml. 'H:ar |Assesses Bench|Remarks
L [TT(S5)A] 48 [AHD | 2025 | 2020-21  |[A] DHIRAD SHIVKUMAR GOGIA [£

2 |IT{55)A] 4% | AHD | 2075 2018-19  [[A] SHIVELMAR LACHMANDAS GOGLA B

3 |ITISSIA| S0 JAHD | 2025 | 2018-20  [[A] SHIVELUMAR LACHMANDAS GOGLA B

4 |IT(SS)A| 54 |AHD | 2085 | 2020-21  |[A] AMITKUMAR SHIVKUMAR GOGIA B

= \ITISS)A[ 56 | AHD | 2025 |  2019-20  |[0] DHIRAD SHIVKUMAR GOGLA B

6 |IT[SS)A) 57 |AHD| 2025 |  2020-21  |[D) DHIRAD SHIVEUMAR GOGIA B

7 |ITISSIA| SB |AHD | 2025 | 2088-19  [[D] SHIVKUMAR LACHMANDAS GOGIA G
L@ JITISS)A| 66 [AHD | 2025 |  2019-20  [[D] SHIVKUMAR LACHMANDAS GOGLA a
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APPELLA

ABAD

CAUSE LIST OF PART HEARD MATTERS,

FOR 15-OCTOBER-2025 (WEDNESDAY)

BEFCRE DR. BRR KUMAR, VICE PRESIDENT
AND SHRI SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

PART HEARD MATTERS

| Appeal Numbar

Azsmik,

Year Asiessee

Beonch [Remarks

ITA|1713]an0}2024

MI22-33

[0] RAKESHELIMAR MAHEMDRAKLIAR SHAH

[TA[1724|AH0{ 2024

Jh22-23

L8] RAKESHEUMAR MAHENDRAKLIMAR SHAH

ASSI5TANT BEGI: . 185
WTERT sy sifin
INCOME TAX APPELLA S TRIPUN AL
SEFUTETS fAHMEDABAD

INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF PART HEARD MATTERS,

FOR 15-0OCTOBER-2025 (WEDNESDAY)

EEFORE DR. BRR KUMAR, VICE PRESIDENT
AND SHRI SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

PART HEARD MATTERS

srl

Appeal Number

Agsmit.

Year ASERESND

Banch Remarks

rraf1 7132024

2022-23 |[D] RAKESHEMAR MWHERNCRAKUMAR SHAH

A

Frodt | et

[TA|1729|aHiD 2024

J022-23 |[A] RARESHEUMAR MAHENDRAKUMAR SHAH

M
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD
CAUSE LIST OF PART HEARD MATTERS,

FOR 15-OCTOBER-2025 {(WEDNESDAY) (AT 2.30 PM)

BEFORE SHRI SANJAY GARG, JUDICIAL MEMBER
AND SMT. ANNAPURNA GUPTA, ACCOUNTANT MEMBER

PART HEARD MATTERS

Aszmit.
Year

ITA[1OFS|AHD| 2023 2014-2015 |[D] MAHENDRAKUMAR LALTIEHAT SATEL
ITALDESAHD 2023 | G008-05  ([A] MARERDIRA LALJIBHAL PATEL
ITA[11D0)|AHD 2023 2000-10 ([A] MAHERDRA LALIIBHAL PATEL
ITA|1101|AHD|2023] 2010-11 [[A] MAHENDRA LALIIBHAL PATEL
ITA 1102 |aHD 2023 2001-12 E[AJ_WD.HFHDR.U. LALIBHAT PATEL
MA[1103|AHD {2023 2012-13 F[.ﬂ.r] FMAHENDRA LALIBHAL PATEL
ITA|1104{AHD|2023| 2003-14 [[A] MAHENDRA LALIIBHAL PATEL
ITA 1105AHD 23] 20L4-15 |[.’.] MAHENDRA LALITBHAT PATEL

Asspssep Bench | Remarks

%]
s

Appeal Number

[!ﬂ"--lﬂ"'\-lﬂ"-hl-d!hll—'
o |De |30 | D [T | e | 2w

Sl

-“l-'55I5-T.ﬂ|N:F FﬂEE.-:E-_TF:ﬂ.E
HATTET ¥ LT
INCOME TAX APPELLATE THIEUNA L
SETTEIAIE / AHMEDAL AD

IN E PPELLATE TRI
CAUSE LIST OF PART HEARD MATTERS,

FOR 15-OCTOBER-2025 (WEDNESDAY) (AT 2.30 PM)

BEFORE SHRI SANJAY GARG, JUDICIAL MEMBER
AMND SMT. ANNAPURNA GUPTA, ACCOUNTANT MEMBER

| PART HEARD MATTERS

Agemi,
Year

1 |ITA| 1079 |AHD| 2023] 2004-2015 [[D] MAHENDRAKUMAR LALIBHAT PATEL
2 |raj1099|aHDp|2023 2008-09 |[A] MAHENDRA LALTIBHAI PATEL

3 |mal1100{AHD|{2023| 2009-10 [[A] MAHENDRA LALIIBHAT PATEL i
4

5

Acspsopg Bench |Remarks

UTAILI0L |AHD2023] 2010-11 [[A] MAHENDRA LALJIBHA] PATEL |
{ITA{1102 [AHD|2023| 2011-12 [[A] MAHENDRA LALIIBHA] PATEL |
I 6 |ITA|L103 [AHD|2023| 2012-13  ([A] MAHENDRA LALJIBHA] PATEL
¢ OITA 10 | AHD 2023]  2013-14  |[A] MAHENDRA LALIIEHAT PATEL
B [ITA|1105|AHD|{2023] 2014-15 |IA] MAHENDIA LALNBHAT PATEL

b e e~ e = s
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INCOME TAX APPELLATE TRIBUNAL, AHMEDARAD
CAUSE LIST OF PART HEARD MATTERS,

FOR 16-OCTOBER-2025 (THURSDAY)

BEFORE DR. BRR KUMAR, VICE PRESIDENT
AND SHRI SIDDHARTHA NAUTIYAL, JUDICIAL MEMEER

PART HEARD MATTERS

|
5ri Appeal Number A:f:mt' Ascpsgep Banch |Remarks
: dar |
x I il [A] MAHEMDRABHAL M. SUTARIA-HUF [PROP, SARAL
1 ITA |1845 .I".HI?IIEEIIE-'I 20:0-11 Tk MANAGEMENT & CONSLLTANCY) A
2 | ITA  |IBBET|AHD2024| Z0M0-11 [0] MAHENDRABHAI M. SUTARLA (HUF} [
: | { 5 [&] MAHENDRAEHAL M. SUTARLA - HUF [FROP,
3. [THES )] 131 | AHONIG24 | 2011-12 SARAL MANAGEMENT & CONSLULTANCY) A
4 IT{S.S]nf 134 [AHD{2024| 2011-12 |[D] MAHENDRABHAT M. SUTARLA (HUF) A
ASSISTANT REGITRARH
TR st sl ey
INCOME TAX APPELLATE 11115 1yay
TS fAHMEDABAL
INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD
CAUSE LIST OF PART HEARD MATTERS,
FOR 16-OCTOBER-2025 (THURSDAY)
BEEFCORE DR. BRR KUMAR, VICE PRESIDENT
AMND SHRI SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
PART HEARD MATTERS |
Srl Appeal Number A:,::'rt' Asspsgep Bench | Remarks
| ¥ TRy ¥
= | coa | [A] MAHENDRABHAL M. SUTARLA-HUF [PROP, SARAL
L ITA IIEHE AHD 2024 2010-11 HAH.-\GEMEH{_& CONSULTANCY) A
2 | ITA 1887 |AHD(2024 | 2010-11 [D] MAHENDRABHAL M. SUTARIA (HUF) A
i : [£] MAHENDRABHAT M. SUTARLSA - HUF (PROP,
ol i ol et ] B SARAL MANAGEMENT & CONSLLTANCY) <0 P
4 |IT{S53A) 139 |AHD|2024| 2011-12 |[D] MAHENDRABHALI M. SUTARIA [HUF) i

ASSISTANT REGISTRAR
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF PART HEARD MATTERS
FOR 14-OCTOBER-2025 (TUESDAY)

BEFORE DR. BRR KUMAR, VICE PRESIDENT
AND SHRI SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

—r

‘ _ PART HEARD MATTERS
(5rl | Appeal Number _!A;::’:‘ \Assessee Bench Reimariy)
| 1 [17a] 104 [ari0]2024] 2016-17 [[A] M/S. BODAL CHEMICALS LIMITED A

ASSISTANT

REGISTRAR

SATEREY oy Mg

INCOME Tax APPELL 2

\TE TRIBUNA
SIEHETTE / AHMELDA BAD 5
INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD
CAUSE LIST OF PART HEARD MATTERS
FOR 14-0CTOBER-2025 (TUESDAY)
BEFORE DR. BRR KUMAR, VICE PRESIDENT
AMD SHRI SIDDHARTHA MAUTIYAL, JUDICIAL MEMBER
i PART HEARD MATTERS _ ]
5rl | Appeal Number n:::’:' Jnsmﬂa Bench | Remarks
L |1Ta |14 |arip|2024] 201617 1] M/S. BODAL CHEMICALS LIMITED. A |
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OMET PELLAT

ABAD

CAUSE LIST OF CLARIFICATION MATTERS,
FOR 14-0CTOBER-2025 (TUESDAY)

BEFORE SMT. ANNAPURNA GUPTA, ACCOUNTANT MEMBER

AND SHRI SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

CLARIFICATION MATTERS

Sri|_Appeal Number

Assmt. Year -'Aﬂ:ﬁg_ua

Bench

Remerks

1 |ITa|1676}0HD2024|  2020-21  |[A] IPG ASIA PRIVATE LIMITED

2 |TTA[2175[AHD/2034]  2021-22  [[A] IFG ASIA PRIVATE LIMITED

INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF PART HEARD MATTERS,
FOR 14-OCTOBER-2025 [(TUESDAY)

BEFORE SMT. ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND M5, SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

B PART HEARD MATTERS

srl | .ngl Mumber |Assmt. Year|Assesses N nun:n._ltmarki-_

1 |r7A| 690 |aHB[2025] 2014-15 |[0) MYTRAR VAL (GLOARAT) PRIVATELMITER. | 0 | |
COME T PEL NA BAD

CAUSE LIST OF CLARIFICATION MATTERS,
FOR 15-OCT -2025 (W

ESDAY

BEFORE SMT. ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND SHRI SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

CLARIFICATION MATTERS

&rl | Appeal Mumber

Assmt, ‘l"qi r |Assessee

1 [ITa| 148 JaHD| 2021

Hl.'.nth |Ile-mar|::

006-17  |[A] M/S, ATUL LIMITED

p |

2 |ma1o11fanplaoz

2014-15  [[A] ATUL LTD.

ASSISTANT REGISTRAR
MERET ST TS

IMCOME TAX APPELLATE TRIBUNAL

STEFETITS  AH MEDABAD




